By e-mail

THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

from :-

To,

Sub:-

Ref:-

Madam,

NO.HC.VII-50/2000/ ggogﬂ\
Smti. K. Newar,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Mitali Thakuria,
District & Sessions Judge,
Kokrajhar.

th

Dated Guwahati, the } 8 June, 2018.
Casual leave along with station leave permission.

1. letter No.DIK.1-5/2018/641, dtd. 11.06.2018.
2. letter No. DIK.1-5/2018/648, dtd. 13.06.2018.

With reference to the above, I am directed to inform you that,

your prayer for Casual Leave on 12.06.2018 alongwith permission to leave the
head quarters after office hours on 11.06.2018 till the morning of 13.06.2018,

has been grla/m'ed/@eete’d'.

Further, you are allowed to hand over charge of your Court and

Office to the learned Assistant Sessions Judge, Kokrajhar and in his absence to

the learned Chief Judicial Magistrate.

Yours faithfully,

IT. REGISTﬂ VIGILANCE
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